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is two-fold, One is, there Secre-
tariat may not kindly do such a thing
without talking to the Member him-
self. The P.S. of a Member is to-
tally unable to decide and he gets
“bfow-beaten. My second submis-
sion is, as you mentioned in the
* House, and the hon. Prime Minister
is present here, there have been
several instances during the last few
~ months when Minister’s replies are so
prossly inadequa‘e, and many a lime, a
statemtnt is laid on the Table of the
.. House which every Member in the House
“‘does not have before him. There
fore, my submission is that it must
be read vutr and the reply should
be full and adegquate, You had
similarly directed the Minister for
Surfrce  Transport, So this may be
done. And if you say so, we will
keep it for the next first avyailable
day as Question No, 1,

MR. CHAIRMAN: We will do that.

SHRI G. G. SWELL: I need your
guidance, T was told just now that
the Member had gone to the Ministry
and asked for a change Is that a
new practice? After we put the
question, we mever do that and we

never go fo the Minister and ask for
a change of the question. Is that
a practice Can it be done?

SHRI VIREN J. SHAH: I have de-

nied ir. T totally deny it.
SHRI G. G. SWELL: The very
fac( that this has been mentioned

that a Member had gone tp the Min-
ister and requested for a change is
. the poinf on which T want to know
whether this is the practice.

MR. CHAIRMAN: 1 agree
you that it should not be the
tice: it should not bz made
practice,
next

with
prac-
into a
Shall we now go to the
question? Question No. 142,

Implementation of
programme

“food for work”
under JRY

*142, SHRIMATI KAMLA SINHA:
Wijl the PRIME MINISTER be plea-
sed fo state:
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to Questions 6

(a) whether it is a fact that the
food for work programme under the
Jawahar Rozgar Yojna is not being
effectively implemented as States
are lifting less foodgiains under the
programme; and

(b) if so, what steps Government
propose to take to ensure effective
and adeguale implementation of
this programme?

THE MINISTER OF STATE IN
THE MINISTRY OF RURAL DEVE-

LOPMENT (DEPARTMENT OF
RURAL DEVELOPMENT) (SHRI
RAMESHWAR THAKUR): (a) and
(b) A Statement is laid on the
Table of the House,

Statement
Implementation of ‘Food for work
Programme’ under JRY
In the year 1989-90, when (he

Jawahar Rozgar Yojana wag started,
distribution of foodgrains as part of
the wages to the workerg engaged
in JRY works was mude optional,
ar the request of the States. Ac-
cordingly, 18 States|UTs did not opt
for distribution of foodgrains under
J.RY, Only the remaining States|UTs
lifted and supplied foudgrains under
JRY. However. in June 1992 the
Government of India reyiewed the
position keeplng in view the need to
improve the nutritional standerds of
the workers engaged under JRY &
their families and j; was decided that
distribution of 2 kgs of food-grains
per manday generated under JRY bz
made compulsory. The State Gov-
ernments/ Union Territories could
talk> necessary administrative acton
ouly thereafter in  1992-93 for (he
distribution of  foodgrains as part of
the wages under JRY. Tt is expected
that the quantity of foodgrains lifted
and utilised  will increased sub-stan-
tially during rthe current year.

The Ministry of Rural Develop-
ment is eonstantly monitoring the
distribution of foodgrains under JRY
fin the States in coordination with
the Minisiry bf Food and the Minis-
try of Civi] Supplies. To ensure that
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the foodgrains are distributed as
part of wages to the workers en-
paged under the Yajana Ministry of
Rural Development is also constantly
impressing upon the State Govrn-
ment/Union Territories to  distrbute
foodgrains on compulsory basis, In
the four National Workshops of the
Project Ditectorg of the District
Rural Devyelopment Agencies
(DRDAS)/Zila Parishads (ZPs),
who are implementing the rural
employment programmes af - the dis-
trict levels, held in June-July, 1993,
these implementing agencies have
been asked to gear up administration
to utilise foodgrains wunder the
scheme,

SHRIMATI KAMLA SINHA: 1
don’y know what to say. The Min-
ister in his reply has given all the
facts excluding an answer (o my gues-
tion. If you Ibok at the question, I
have asked: “whether fit is a fact that
the food for work programme under
the Jawahar Rozgar Yojana is mnot
being effectively  implemented, as
States are lifting Iless foodgrains
under the programme; and (b) if
50, what steps Governmeni propose
to take to ensure effective and ade-
quate implementation of this pro-
gramme?”’ The Government has
answered the second part and mnot
the first part. However, since you
havye called my name, T will ask my
question,

SHRI VIREN 7T SHAH Why is
the first part not replied?

SHRIMATT KAMLA SINHA: I
would like to know from the Minis-
ter ms to why it has happened.

SHRI VIREN J. SHAH: Why has

the first par; of the question not

been replied? Will the Minister
clarify ic?
MR, CHAIRMAN: You ask your

supplementary and the Minister will
reply along with it

[RAJYA SABHA ]

I

to Questions 8 V

SHRIMATI KAMLA SINHA: The
Minister has not replied to the first
part of my question. (Interruptions)

MR. CHAIRMAN: Would ybu like
to add - anything, Mr. Minister?
(Interruptions) )

SHRI VIREN J SHAH: This is a
clear evidence right now how Min-
listers avoid giving replies by mak-
ing a mockery of the Question Hour.
(Interruptions)

MR. CHAIRMAN: Mrs,
please ask your question.

Sinha,

SHRIMATI KAMLA SINHA: Sir,
let him first answer the first part of
my guestion,

SHRI RAMESHWAR THAKUR:
Sir, I have explained it. The first
paragraph of the statement laid on
the Table of the House refers to it.
I have already given the complete
details. The  Jawahar Rozgar Yo-
jana was started fin the year 1989-90.
The hon, Member had asked...

SHRIMATI KAMLA SINHA: Mr,
Chairman_ Sir, T seek your protec-
tion.

MR. CHAIRMAN: Let the Minis-
ter reply. Pleasp sit down, We can-
not have a conversation like this.
Let the Minister veply first. Then,
I wil]l allow you.

SHRI RAMESHWAR THAKUR: 1
have said that distribution of food-
grains as part of the wages under
the Jawahar Rozgar Yojana was
made optional in the year 1989-90.
Then, eyen after it was mades op-
tional, 1B States|Union  Territories
did not opt for distribution of food-
grains, Rest of the States had
agreed. However, from June, 1992
we have made it mandatory, keeping
in view that need to improve the nu-
tritional standards of the working
people in the 'tural areas. It has
been made mandatory and we have
been giving 2 kg. of foodgrains per
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manday, The State Governments|
Union Territories, were able to take
necessary admijnisirative action only
-thereafter. As I said, it was made
jqnandatory only in June 1992, Then,
there was the rainy season There-

afier, the State Governmenis ook
ste administrative steps. As a re-
sult of this, the.lifting in the year
1992-33 was not uniform. In fact,
all the data is available. If the
hon. Member want the State-wise
figures, T can glive.

Then, Sir there are (wo-three

basic things which 1 we#ld like to
mention, in this connecflon, for the
hon.” Membe: to understand. Now,
there are three categories of States.
There are some States which are re-

gularly lifting. These are: Jammu
and Kashmiv, Karnataka, Kerala,
Madhya Pradele Mampur Omissa,
Rajasthan, Trlpura West Bengal,

and the Union Tefrlturies of Anda-
man and Nicobar Islands, Daman
and Diu and Pondicherry, Then,
there are other States where food is
surplus. These are: Punjab, Har-
yana and West U, P.  They are slightly
reluctant, They have certain difficul-
ties in regard to distribution of
foodgrains and, therefore  they have
not been llftmg so far muuh Even
these States have started lifting
duting: the current year, Then, in
the case of the North-Eastern
States, they have some difficulty in
Tegard to transporting small . guan-
tities of foodgrafins. They say that
they have somg local rice available
and that, therefore, they are
able to manage it The = Chief
Ministers and the concerned Minis-
ters of these States had explained
their difficulties. Then, there are the
States fin the South like Tamil Nadu
and Andhra Pradesh. They are giv-
inp foodgrains to all thoss persons
who are entitled to it under the
public distribution system. They are
finding it difficult to give it at the
price, at the issue price, at which
we are giving. They are giving mice
at a cheaper rate to these persons.

(5 AUG. 1993 ]

to Questions 10

These are some of the practical
difficulties. These are the difficuliies
faced by the States, We have had a
meeting of all the Sccretaries re-
cently. It has been impressed upon
them thay foodgrains should be lifted
regularly and that it was a manda-
tory provision. We have impressed
upon them that it was meant for
the rural people, that 2 kg of food-
graing per manday should be given
as a part of the wages., As I said in

the current year, there has been an
encouraging response find
from the figures of foodgrains lifted
by States like Madhya Pradesh,
Kerala, West Bengal Orissa, Raja-
sthan and Gujarat, that they have
(Interruptions)

and we

already.. .

SHRI M. A. BABY: The answer is
interminable,

v

SHRI RAMESHWAR THAKUR:
These are the difficulties being faced
in different parts of the country in
different ways. But it is a manda-
tory which is being implemented,

In regard to the second part of the
guestion, I have explained what

steps we are taking.
MR. CHAIRMAN: The Minister
has replied in pgreat detail, Now,

Mrs, Sinha, your second supplemen-
tary pleage,

SHRI M. A, BABY: Np
mentary, (Interruptions)

supple-

WA siagEAr @W S
FTH F |/ FAW T WK
qIW F TN T G

5/!,"4,4 ey M(,Ly o) Lty

‘w}] ?"’:d—&d (,,/: t]lu;.
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SHAIMATI KAMLA SINHA: SUr,
1 have not asked even my first sup-
blementary,

MR, CHAIRMAN: No.
SUppIEmMen(ary please,

Second

SHRIMATI KAMLA SINHA: No,
Sir. I haye not asked my Hrst sup-
piementary igseif,

MR.-CHAIRMAN: 1 do not accept
that, The Mimsger's statement oges
contaln the Answe:s to YOur guestlon.
‘1Ng reason whny there was a faul in
we offiake of foodgrains has been
explamed very well py the Minister
in nis statement, L do not accept
your stand, '.Lherefore’ Pleasg ask
your second supplementary.

SHRIMATI KAMLA SINHA: I

may be auowed 10 ask my first sup-
picmentary.

He has read out a detailed reply.
Ag 1ar ag my knowieage goes, tmd
‘iood for work’ programme was firsg
started fin 1977 under the Janata
Yarty’s rule, DMorarji Bhai’s rule,
Orig.nally it was part of Antyodaya
programme, Antyodaya is unto  ihe
last, whuich was Gandhiji’y dream.
This was a part of that pro-
gramme and now  its name  has
been changed to Jawahar Rozgar Yo-
jana, We bave no objzction to that.
The hon. Minister has stated that
mandays, employment generation and
purchaging power in the ruyal areas
will be increased by this program-
me, I would like  know how
many mandays' work has been gene-
rated in the rural areas as against
the target and whether any emphasis
is being given to the flood-affected
and the drought-affe.i.d oreag in the
country.

This is my first supplementary,

MR. CHAIRMAN: No, no, I cannot
allow you p second supplementary.
There are vther guestions and other
Members who want to make use of
this Questiin Hour, [ just cannot
allow.

[LAJYA SABHA |

lu Questions 12

SHRI HAMESHAWAR THAKUR
The Jawahar Rozgar Jojna is being
unformly implemented in over
2,20,000 panchayais and 5,78,000 vil-
lages, This is a Centraily-sponsor:c
siheme, We contributt 80 per cenj
and 20 per cent is contributed by
States. This 2 kilogram of foodgraiin
is a part of the Jawahar Rozgai
Yajna.

So far as drough: and flood affact-
ed areas are concerned, therg art
guidelines for rural construction
They ars utilising these funds
Rather they are supposed o utilisc
these funds and evep the additional
funds granted by (h: Prime Minister
to different State administrations.
The additional fund givin to differ-
ent State administrations who suffer-
ed drought last year floods this year,
the Calamity Relief Fund, they are all
part of the Jawahar Rozgar Yajna
fund. Additional funds have been
provided, additional foodgrains haye
been provided and in the rural areas
they can utilisa  this fund. More
gpecificallv. State Governments Lave
peen advised to utilise as much food-
g‘ra{ns and additional funds as pos-
sible for he affected areas.

SHRI VIREN J. SHAH: What is
the target and what has been achie-
vet? That iz the main part of the
nquestion,

SHRI RAMESHWAR THAKUR:
In 1992-93 the target was 753 million
mandays. We have achieved 781.8
million mandays. We have pgot the
State-wise details, If the hon.
Member wants, I can read out the
whole statement.

MR. CHAIRMAN; No, ybu please
send the detefls.

wft frefm fag q¥9 A,
AT QSR FET FT OF HFAT
freer fAY o @ g fRT
T AT AR SEE §B oawar 9
" o
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¥ Al AERA § OHIIE  ATEEd
¥ 7z swar =Jgm Foza et
METFHA 7 o0 wr-Far 0y
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st AT HEC - FEmiE S,
AT TERT F G ST ASAT /A
# 9 @l g FAgL Ao gioar
H ZA AN FE GCETC F A G AT
AT [T 4T # AL & 4T TEL
wifefen fawew st fFg 0 S0
QAT gHIL 918 W § 9@ &W
T F@EN & T FW § AR
IE ATAT &W &, IE =S
¥ e g § fr 39 gfeat 1 gfa
T OME W AW IF qAGE F1 A
4@t g | TaF ufafaa 32 Sfafsea
W FT AT SEEE E, AT gedd
7, o1 fafwm =T 7 g g
9 @ & I9F FHeww F fAQ,
g% qeaiwd * fqu i wswi
§ gidl § A T 6 A # mOdl
fogte 3t &1 ag s glzar T@rg €
(=u=aT)

SHRI PRAMOD MAHAJAN: What is
the reply, Sir? He is asking about the
Planning Commission. The Planning Co-
mmission has raised a debate on the Ja-
wahar Rozgar Yojna, What is your Gov-
croment doing? You are saying some'hing
else. You are not undersianding this. He
talked about the Planning Commission.
Whay about the Planning Commission?. .
(Interruptions)

SHRI RAMESHWAR THAKUR: iwas
speaking. . . (Interruptions. . From differ_
erent parts of the country, aboug prog-
ramme efficiency, 1 take all representat-
ive cases.

SHRT PRAMOD MAHAJAN: Are you
aware of the Planping Commission’s re-

port oa the Jawahar Rozgar Yojana?
That is oaly question . . (Inferrrup-
fons) ...

SHRI RAMESHWAR THAKUR: T will
check up and submit separate.y,

MR. CHAIRMAN: Have you got the

answer? _ _. (Interruptions). ..

[5 AUG. 1993 ]

to Questions 14

SHRI RAMESHWAR THAKUR: In re-
cent limes we have mot received any
such report, but 1 will check up. If it s
w3 ealier rarort, .. (Interruptions). ..

Sildi +i.’iMOD MAHAJAN: My point
is, the Member is repeatedly asking about
the Planing Conumnission's major report oo
Jawahar Rozgar Yojana, and the Minis-
ter is no. awarz of any such rreport. ..
(Inrerruptions) | .

SHRI RAMESHWAR THAKUR: The
Planning Commission had made a quick
evaluation of the programmes and they
had suggested generation of more  man-
days in the villape areas.

-iRI PRAMOD MAHATAN: They do
nol agree Wwith vour  figures. . (Infer-
ruptionsy . ..

SHRI RAMESHWAR THAKUR: We
have kept higher targets, In the current
year it is about 1.000 million man-days
and we are trying io implement that
effectively, with the help and cooperation
of the State Goverments. But what I was
trying to mention is tha: apart from this
we are having concurrent cvaluation  as
well as a4 concurrent monitoring system,
which is a new onz ad which has been
introduced during the year 1992-93. They
are being implemented in all the States
even more effectively, That is what I
was submitting.

st AW TE . AT T
ft, § wrAew W ST ¥ TE A
wigm 5 @ @ adt ¥ qer s2w
F o fFaA oM WTEEA T A
a1 " THaAT SeEr aur Wi FH
oA AT A IHA ¥ A ¥ 7
o @ fawer feml w0 W
& ¥ meT WM F GUE FI H TF
gty wew faenr a1, f5a= o8
fargprg 1 o fF WAET QW
T & saia W AR Hew SEW
£ T A fFE oA AR d
a5 fFom W @ g, A 9 GEy #
g WAl St A T FEERl AW
7 am o g fF @ 3 W W
FITET AR A9 F AT oY
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Tfr w1 ooEET g o9d AdT F
TR FHOET WY 7 oIEE Wy
FIN & AWAE ARl S AT AT
T T |

off THATAX BT ¢ FATIT A,
Weqsaw F1 1985-90 ¥ 1,585,474
iz @ o= fweilw fFo e g,
feo g 9 | T 1990-91 T HIT
1991-92 ¥ I FI WY aHE F1
far’ & Aofss SR F8 aa
fawe #&F fFaT 1 39 1992-937 ®
68,729 IA HA IJSMAT AT JAT
1993-94 & .. (WEWM). ..

ot gIN 99y © 9w fFaAr ar
oI JeET fFRAr gqr weowdw F 7

T T AT 1,14,100 A
FT AL 4T, IW 1992-93 § FaA
68 T =7 HAW JIegid I |
a9 1993-94 H T @I T
1,84,500 @ HR Al §@ aF
Igw  fowe fFam § 19,393 74

DR. JINENDRA KUMAR JAIN:*
SHRI SURESH PACHOURI:*
MR. CHAIRMAN: Please sit down,

Hon, Minister, please answer.

[RAJYA SABHA |

|
|
|

to Questions 16
DR, JINENDRA KUMAR JAIN:*

MR. CHAIRMAN: That is for e to
decide. You please sit down

SHRI SURESH PACHOURI: *
SHRI RAMDAS AGARWAL*

MR. CHAIRMAN: | wouid Jike this
converdation to be blacked out, expunped
from the record, ‘

st qHEAT BTEL . Wiy o,
fag@ v gEre & sfwam T agt
GICECUEICIC SR ST O O
& ST HAST 7 q5q 98T K <ol
faar sitc =gr 1 feafy a1 7@ A9e
@ gu wiafem 90 FUT &q #'
Tfwr Fr gwen {1 AR qaEEE-e™
g ft &g B &g wfys smw
AT ATIEFAFAIT Arfge, ag o
fear s | @R e agh feer ad
F AT FIET A WG g HIE #
d19 IFEW ATYT Ted IIAC AT FH
Tfw &1 eaer ardve fagwta F w0
H fFar | =@ @ 9% 1,84,500
T # A @l § g g '
fror & =0 it g7 @mes € &
TRAT § ReANAN HAfgH T A
& WX FET AR USTR ASAT FT
FH OR-SIAAT AG V@Y g | &
eF 3@l awe wdt sfusifar g
FEET 1§ oK gk g A
F ygfawfat =1 s aw qe
# serraem sl # d af ¥ oag
HY IFY Rt #7 W) & @i ST
¥ 91 gfawdmo £, | | (sqqa@) | .,

MR. CHAIRMAN: Please conelude

Please conclude,

THAKUR: I
Officers of

SHRI RAMESHWAR
am trying to explain jt, Si
the Rura| Development  Ministry are
going to States and districls, and they
are seeing the position. Dislricty have
been allotted by the Siate Governments
to specific officers, They go to districts
and submit specific Teports on how these
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funds are utilised and what the difficul-
lies are. Then, we have also asked all
the dis'ricts to allot blocks to specific
officers of t(he districts and the Block
officers to visit the panchayals.
Three or four Panchayats are allo'ted
‘1o one offiicerr of the Block., There arc
about 25 extension officers in the Block.
So, we are trying to take effective mon-
itoring.

SHRI RAM JETHMALANI: Sir, Q.
No. 157 is inextricably connected with this
Question. So, the twa may be clubbed to-
gether.

SHRI SURESH KALMADI: Sir, al-
ready half-an-hour ha; been spent on
this Question,

SHRI RAM JETHMALANI Ye.

know.

TRA g FF 58 StaTge TSI g1 &
st WiT =w fe=q w131 5=t s fam
AT & W T qET T AIEL VST
TeAT §Y fasaar &1 e g Fifw
fa® o8 FrSHT TG FTEC & qFA!
¢ gt wigfas fagar &1 a1 & &0
TENET § g AT TEd! § fF R
areqs ¥ W SaET AT FISAT
T A K o ¥ 4 B
FE W AEAT ¥ AT ARG @
@ |7 WL WAl AERT 9.
% o &7
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tion is closely related to the
which is bemE answered by the Mimk,ter

to Questions 18
MR. CHAIRNAN: Please conclude.

SHRIMATI SARALA
I am toncluding. 1 hav.
guesiion.

MAHESWARI:
not yet put the

MR. CHAIRNAN: Piease ask
guesiion.

your

SHRIMATI SARALA MAHESWARI:
Now, | come to the guestion.

MR. CHAIRMAN: If everybody
Members, Ministers — makes  speeches,
what do I do? Pl:ase ask your question.

AT ATAT WTAA . FANH A
ATgd, AU T qg 96 § F o
Rl "EeT 3 fHel A #1 oW
F TWEHE WH ATTH ToGA F
W qF AMT ATRd & W T OH
XS gAT I T fF oag SRR
TS AT 8, 98 g7 aTtae a1 T
g T & fau it e
arg At e, oEETaTE,
WiFeT. . . (FFEM) . . .

MR. CHAIRMAN:
question now.

Please ash vour

SHRIMATI SARALA  MAHESH-
WARI; 1T am explaining why...

MR. CHAIRMAN: Nbn, you cabiot
edplain. You please ask your question.

Otherwise you sit dowa.

SHRIMATI SARALA MAHESH-

WART: T will just conclude.

% faw oy FE @ N froaw
qﬁmmﬁa‘rﬁmg{wr@%ar
T A F1 gL w6 F fag
T AT TWEEAF T G m
I 9T R & gt Aar "ERg !

MENTAY PADMANABHAM:
157. The ques-
guestion

SHRI
Kindly refer to Q. No.

SHRI SURESH KALMADI: - On one
question 35 miautes have al[eady been

spent.
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MR. CHAIRMAN: It is connected, but
as he said, 1 canuot take more time on
this subject. (Inferruptions) you cannol
get answers unless you keep quite.

SHRI RAMESHWAR  THAKUR:
Apart from the Jawahar Rozgar Yojna
we have got a number of other progra-
mes which have a componecnt of the
Jawahar Rozgar Yojna. We have also
got accelerated water suply scheme. We
have pot schemes on the othe: side also
like the Integrated Rural Development
Programme, training for women ana
childretn and like that, So, a4 number of
programmes are goimg on in the rural
areas.  Jawahar Rozgar Yojaua j3 wne
which is more or less mandarcry, As T
mentioned earlier, it has been going on.
It is a great experiment becaus: 5 Jakhy
and 78 thousaad villages under this pro-
gramme are covered, It is being im-
plemented by the village people with the
help of the local authorities, I hag anti-
cipated Q. No. 157 will comc up. So,
I have meiationed the implementing
agencies. . ,

MR. CHAIRMAN: Please do not ans-
wer Q. No. 157. I am wot  allowing
that,

Merger of Indian Airlines and Air India

*143. SHRIMATI CHANDRIKA
ABHINANDAN JAIN: Will the Miais-
ter of CIVIL AVIATION AND TOUR-
ISM be pleased to state:

(a) whether there is any  proposal
under Government's consideration for the
metger of Indian  Airlines and  Aiv
]ndia; and

(b) if so, the details thereof padical-
ing therein the likely date for imple-
mentation of the scheme?

‘THE MINISTER OF STATE IN TBE
MINISTRY OF CIVIL AVIATION
AND TQURISM (SHRIMATI SUKH-
BANS IKAUR): (a) No such proposal

[ RAJYA SABHA |

to Questions 20

is under consideration of Governmnt

at present,

(b) Does not arise.

SHRIMATI CHANDRIKA ABHI-
NANDAN JAIN: Mr. Chairman,  Sir,
the prevajling world trend in the avia-
tion ‘industry is towards mega carriers
to mee( (he international competition,
The major players in the a vialjon  in-
dustry like he U.K., France, Germany,
al] of them have a single carrier system
in both the intermational as well as do-
1t will be in-
deed a siep in (he right direction to

mecstic service roufes,

have one airline providing both domestic

as well as international service routes.

Sir, (0 my mind, the merger of Vayu-
doo; with Indian Airlines which  has
been incurring heavy Josses was a  step
in the right direction. That was the
first stage in restructuring the aviation
1adastry. Now the nex( stage has (0
be (he merger of Indian Airlines with
Air India. [ would like to know from
the hon, Minister—the

been taking a ot of initiative im rest-

Ministry = has
ructuring and sireamling the  aviation
industry—whether any proposal to merge
Indian Airljnes with Air Indja is being
considered by her Ministry — seriously.
May T know from the Minister whether
some effective steps will be taken to
implemnent the merger proposal?

SHRIMATI SUKHBANS KAUR: Mr.
Chajrman, Sir, it is correct that certain
countries are encouraging the system of
baying one ajrline; and from time to
lime views are being expressed and ideas
ire bing discussed. Buy at the moment
there is no proposal to merge these

two airlines,



